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n.. .. teaIq Lotte. to IadIaa 81" Comat __ . 

488s- SHRI MADHAVRAO SC]N. 
DIA : Will the ~Hni.ster of EXTERNAL 
AFFAIRS Ix- pleased to statc: 

(al whether it is a fact that country's 
High Commw.ion in London have been 
threatened fOT assassination in case a person 
who is being tl'ied in Srinagar on charges 
of Bank Tob~ry and murder. is not re-
leased immediately; 

(b) if so, his reaction in tbe matter; and 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL .o\FFAIRS 
(SHRI S. KU";DU) , 

(a> An anonymous message reeol'ded 
in a cassel tape WlU ~ceived by our High 

Commissioner in London on 8th Novcmbu, 
1977 threatening his life if. person who 
wu convicted in 1968 in Jammu and 
Kashmir for armed dacoity and murder 
WaJ not released immediately. This 
penon had managed to escape from jail on 
B,Ig Dccembc:r, 1968 and was rearrested in 
June, 1976 when he, alongwith two other 
persons, attack.ed a Bank in Jammu and 
Kashmir and murderr'd the Bank Ma~r. 

(b) The cast' is being dealt with under 
the process of Law. 

(c) Basically, the provisi.on of security 
for personnel and property of Emb3;Ui~, 
High Commissions, Consulates, etc., IS the 
responsihility of thr' host Governments. 
For our part, we have advised all our Mis-
sions to obsen'e and intensify all depart-
mental security measure'! and to k~p in 
~ ~O!e liaison with tht' local foreign offices 
and security agcncio. In selected Mis-
sions, home-based security staff have been 
posted. 

In the present case, the matterha'l been 
brought to the notice of the U.K. Govern-
ment for ensuring adequate protective 
arranlitcments. 

c-..tractloD aDd completloa .1 p~ 
jed. bt S. E. ~.We.t AiUa ... 

,.886. SHRI GANANATR PRADHAN; 
WiD the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) what are the projects whieh have 
been completed and are being cODitructtd. 
by Indian fil'nUl in the private, publ!c 
and joint secton in S.E. Asia, West Alia 
and Africa and money involved in these 
p-ojects; nl 

(b) how many pen-ORS are employefl in. 
tbese projects? 

THE'MINISTER OF STATE IN THE 
MINISTRY OF E'XTERNAL AFFAIRS 
(SHR I S. KUNDU), 

. (~) and (b). Indian firmsareparticipat-
mg m a large number of proiects in South. 
East Asia, West Asia and Africa. The 
requisite information is beingcolleckd and. 
will be placed on the table of the House 
as soon as pos!ible. 

SIlpeI'HMI_ I. P 6; T Deputmelll' 

488,. SHRI SHYAM SU:\"DER 
GUPTA: Will the Minister of COMMU-
NICA TIONS be pleased to state: 

(a) the number of officeTl, formerSec~
tary, Mini.try of Com mum cations sllperse-
ded first as Joint Se1:retary then Addi-
tionalSecretaryand thenSe1:retary; 

(b) the post in tbe pey and date on 
which be joinf'cl in Pos:s and Telegraphs-
Department; 

(c) the date on which he WaJ, promoted. 
to the Telegraph Engineering Service and 
his academic professional qualifications;. 

(d) the number of timr'S he waa sent to 
foreign countrir's with their naInr'S for 
training or for some other assignment while 
working in the Director General. P(Hts 
and Telegraph!, Ministry of Communica-
lions; and. 

(f') the utility/benefit which the Deparl-
ment got from such foreign tours/visits? 

THE MINISTER OF STATE. 11, THE 
MI~ISTRY OF COMMUNICATIONS 
(SHRI NARHARI PRASAD SUKHDEO 
SAl), 

(a) Appointments to senior posts of the 
levd of Joint Secretary and abO\'e in the 
Government of India are filled on the 
basis of selection on merit from amonK3t 
officers belonging to different organi.,rd. 
Group • A' Servica kcepin£ in view the 
rr'quirements of each job and the qualifica-
tions and aperience of pen om within the 
field of choi.ce. Thr'se appointmenu are 
made on tenure deputation from variou. 
SCTVices. Officers of di. .. ·ene Service. 
have no common seniority, and as sueh the 
qu('stion of supt'rlIcuion would not arise in 
such appointments. 
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Sio~~l ~neg:::rte;:~:p:~~~~b::i~~~;) 
on 14-10-1944 on the fe!\ultll of the compe-
titive e..:aminaljon conducted b\" tbe the'D 
Federal Public Service Commission in 
Novem~r. Iq45. His academic!prof~
~ional qualificalions ~ B. Sc./Graduate. 
[mtilute o. Electrical Engineers(London). 

(d) and (e). A Itatement j, laid OD the 
Table of the Lok Sabha. 

[Plated in Li6rary(See No. 17-1450)!7i] 

All.1:!-:.?,::::,of::m~.:;..c:d 

4888. SHRI DE!\'''EN BHATTACHA-
RYA : 'Will the Minister orp.r..........,. 
....ur.u. ... Laboar be' pleased 10 slate. 

(a' whether many complaints. including 
-complaints by Membct'll of Parliament 
were made against thr present Central 
Pro\oidcnt Fund Commmioncr alleging 
'Corruption, misutt of powers ('Ie; 

(b) if 10. whether instead of indepen-
dently investigaling those complaints as 

... equired by Governm\"'nt's instructions,the 
same were referred to the C.P.F.C.; and 

(c) whether in the interest of clean ad-
ministration. Government would ref"r 
th0'5e complaint~ to the C.B.1. (or propcT 
and independent investigation? 

THE MINISTER OF STATE IN THE 
MIXISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM 
KIRPAL SINHA): (a) Some complaints 
have been received. 

(b) Factual position was a~certaint"d 
from the Office of the Central Provident 
"Fund Commiuioner. The matter wa~ 
subsequently examined in the Ministry 
after scrutinising the relevant files called 
for rrom the Office o( the Commissioner 
and a reportwassubmitted to the Shah Co-
mmission. SimultaneoW:ly. the matter has 
been referred to an independent authority 
for advice. 

(c) The qurslion of referring thesr 
complaints to the C.B.1. will be considered 
at the appropriate time. if such reference 
is considered necessary. 

~89· SHRI PRASANNBHAI MEHTA: 
DR. HENRY AUSTJN , 
SHRI SHANKERSINlljI 

VAGHELA, 
SHRI ANANT DAVE, 

WiD the Minister of~ .~. 
be pJeased to state: 

(a) wbethertheat~tiOD.or~t 
hoi hom drawn to .... "",,,_"Jobrg 
UIIIet ...... to rnicw~; 

(b) it 10, whether they have decided to 
hold the meeting .in ~ndon; 

(c) wbether the Government of India 
have requested the U.K. Government 
not to allow the conference; and 

(d) if so, the reaction of that Govern-
ment? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF. EXTERNAL AFFAIRS 
(SHRI S. KUNDU) (a) Yes, Sir. 

(b) The Government have no information 
on the venue of the me~ting. 

(c) and (d). Donolarise. 

48g0. SHRI SAMAR GUHA: Will 
the Millislrr ofLteraaJ AB'ai ... be pleased 
te Slate: 

<a) whether many Bangladesh citizens 
have been arr~ted during 1977 j 

(b) if~o, their number: 

(Cl how many of them have becn tried 
and imprisoned, pushed back to Bangla-
desh and are still in Indian prison; 

li~~a:;ht~~~;~r!::J~~~:~n~~n:~~ 
arr staying herr for uovrral yran; 

(e) whether thl!Y arc living as StatdeS.'! 
penons in India; 

(f) whether it ha, created. extremdy 
difficultsitualion for earning Iheir livelihood 
and parti~ularly regarding ~ucation of 
their sons and daughlen; and 

(g) if so, will the Government grant 
them citizen..bip right without delay? 

THE MINISTER OF STATE INTIIE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRl S. KUNDU) :(a) to (c). Infonna-
tion on it i, being collected which 
will be laid on the Table of the House. 
Ho~ver. no Bangladeshi nationals havr 
been pUtlhed back; those who are round 
crossing oveno or Slaying in India illegally 
arc asked to go back. 

(d) to (g), These points were covered to 
thc es.ttnt ~ble in the: Statrment made 
in Lok Sahlta: by ·the M~ or Swte irI 
the Ministry of External Main 00 fit 
December. 1977. 




